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i' We have heard Nr.B.Chatterjne, ld counse 1 appearing
for the ravieu applicant in RA 65 of 97, It appears from the recbrd _
that the- RA was Piled on 24.12 97 against the Final order passed in
.OA 444 of 96 on 16,9,97, The statutory period For filing such RA is
30 days Frométhe date of final order. The Review Application is palpably
“time barred, The RA stands dismissed, "
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